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* NHRC visits campus,
students recall ordeal

Times NEws NETWORK

New Delhi: A National Hu-
man Rights Commission
(NHRC) team visited Jamia
Millia Islamia on Tuesday to
talk to the students who we-
re hurtintheviolenceonthe
campusonDecember15. The
students recounted their or-
dealand complained against
DelhiPolice.

Jamia administration
saidthattheteam, headed by
a deputy superintendent of
police, interacted with the
students who witnessed or
were injured in the violence.

A total of 25 students
gave their versions in wri-
ting to the NHRC. “Before
the written statements, the
team interacted with all the
students. The team will visit
the university again on
Wednesday for recording
the statement of remaining
students, employees and se-
curity personnel of the uni-
versity,” said a Jamia admi-
nistration official.

The NHRCteam will beat

the campus for the next
three days to talk to the stu-
dents and see the infrastruc-
ture damage on campus.

Jamia Coordination
Committee (JCC), a multi-
student body formed to stre-
amline the protest in the
campus, also has a ten-mem-
ber legal team assisting the
students who will meet the
NHRC members.

Raghib Naushad, a third
year student of law, said that
the JCC was helping out
students with the legal
work. Naushad is also a part
of the team. “We are even co-
unselling those who are
afraid to give their state-
ments and are also assisting
them with their testimoni-
als to collate all the evidence
the students can submit to
the NHRC,” he said.

Students who interacted
with the NHRC members sa-
id they were asked many qu-
estions about the students,
their locations on December
15 and whether they were in-
volved in any protests.
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NHRC team talks to

Jamia students
V-C meets police chief, MHRD Secretary

STAFF REPORTER
NEW DELHI

A four-member team of the
National Human Rights
Commission (NHRC) visited
Jamia Millia Islamia (JMI) on
Tuesday and recorded state-
ments of students who were
injured or witnessed police
brutality inside the universi-
ty library on December 15.

Written statements of 25
out of 40 students were re-
corded. The team, headed
by a Deputy Superintendent
of Police (DSP)-rank officer,
will visit the university again
on Wednesday to record
statements of the remaining
students as well as of univer-
sity employees and security
personnel.

Before taking written
statements, the team inte-
racted with all the students,
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said a university official. The
students then narrated the
events of the police action.

The team is expected to
visit the university on Janu-
ary 16 and 17 as well. Earlier,
the university had said that
all relevant evidence had
been submitted to the NHRC
for its perusal.

Meanwhile, JMI Vice-
Chancellor Najma Akhtar
met Police Commissioner
Amulya Patnaik and urged
him to lodge an FIR in con-
nection with the December
15 incident, said a senior
police officer. Ms. Akhtar al-
so met Ministry of Human
Resource Development Se-
cretary Amit Khare and re-
quested him to set up an in-
quiry into the police action
that had taken place in the
university library.
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NHRC team meets Jamia students, records statements

By Tanushree Pandey
in New Delhi

A FOUR-MEMBER team of the National
Human Rights Commission (NHRC) on
Tuesday visited the Jamia Millia Islamia
to record statements of the students who
were injured during the police action on
the campus last month.

After sending a team to probe the vio-
lence on Jamia Millia Islamia campus,
the rights panel has decided to further
probe the case till January 17, adminis-
tration told India Today TV.

On Tuesday, around 35-40 students were
present to record their statements with
the team of NHRC, which has deputed a
team led by its SSP. Manzil Saini, to con-

duct an inquiry to know whether incidents
in the varsity involved violation of human
rights, officials said.

“After conducting an on-spot inquiry,
NHRC has decided to further probe the
Jamia university incident. The rights
panel team will conduct this investigation
from January 14-17,” a source said.

One of the first students who recorded
his statement with the NHRC told India
Today TV, “Not only did cops beat student
on December 15, men in uniform also
passed communal slurs against Muslims
students.” “I told NHRC that I can iden-
tify the cops who were beating the stu-
dents inside university premises and I
really hope that they take stringent action
against the Delhi Police”, he added.

According to the NHRC, it had received

6 Not only did cops beat students
onDec15,meninuniformalso
passed communalslurs...Itold

NHRC thatIcanidentify the cops
whowere beating the students... 9

—A Jamia Millia Islamia student

complaints in December alleging illegal
detention of students by police and denial
of legal and medical access to injured stu-
dents at the police station, following
which it had registered a case and
deputed a probe team.

Meanwhile, at least 170 students of
Jamia Millia Islamia have lodged com-
plaints with the legal desk set up at the
university following the violence of
December 15 on campus claiming Delhi
Police is refusing to listen to their griev-
ances. Students of the law course started
the legal desk after the December 15
violence during protestss

Sharjeel Ahmed, who heads the desk,
told PTI, “We have so far received 170
complaints from the students who faced
violence, harassment and abuse on the
day of the incident. As Delhi Police refused
our complaints directly, we set up this
desk to compile all the complaints and
take them to the NHRC and later to the
court with the help of senior advocates.”

—With PTI Inputs
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- mﬁa VC demands FIR against

police for Dec 15 incident

Three EXPRESS NEWS SERVICE @ New Delhi
students
quizzed, AS promised, Jamia Millia Islamia’s -
moreto  Vice-Chancellor on Tuesday met senior
follow police officers to ask for regfsﬁ'ation of
: : FIR against police personnel who en-
Outofthe  tered campus “without permission”,
L vandalised university property and al-
identifiedin  jegedly attacked some students.
one of the Jamia VC Najma Akhtar also met Min-
_ FIRs, istry of Human Resource and Develop-
including  ment Secretary Amit Khare and briefed
Jamia him about Monday’s protests, demand-
students,  ing FIR against police, a university offi-
threehave  (ig] said, adding that she requested the
been government to start an inquiry on police
interrogated,  gction in the university library on De-
Dolice Said_.‘ cember’ 15
-adding that Meanwhile, a four-member team con-
others Will  stituted by the National Human Rights
be Commission (NHRC) on Tuesday visited
questioned  Jamia and recorded the statement of stu-
soon. At dents, who were either injured in the at-
least 50 tack or witnessed it. The university said
Jamia that 25 students out of 40 gave their ver-
students  gjon in writing to the NHRC team.
were “Before taking written statements, the
detained,  team interacted with all the students.
four DTC  Students narrated to them, the story of
buses were  police action on December 15,” the offi-
vandalised, cial said.
and close to The team will visit the university for
10 police the next three days to record the state-
vehicles - ment of remaining students, employees
were and security personnel.
damaged on On the other hand, police had regis-
December 15 tered two FIRs against students and out-
as the siders under Sections of the rioting of
- protest the Indian Penal Code when protests
against CAA  against the Citizenship Amendment Act
and NRC (CAA) and the National Register of Citi-
took a zens (NRC) were on in and around
violent turn.  campus.
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NHRC team visits
Jamia, interacts
with students

OUR CORRESPONDENT

NEW DELHI: A four-member
NHRC team on Tuesday vis-
ited the Jamia Millia Islamia to
record statements of the stu-
dents who were injured during
the police action on the campus
in December.

After sending a team to
probe the violence on Jamia
Millia Islamia campus, the rights
panel has decided to further
probe the case till January 17,
sources said

“A total of 25 students out
of 40 present on Tuesday gave
their version in writing to the
NHRC team. Before written
statements, the team interacted
with all the students. Students
narrated them the story of
police action on 15th Decem-
ber,” Ahmed Azeem PRO Jamia
Millia Islamia said.

The team of National
Human Rights Commission
(NHRC), which has deputed
a team led by its SSP, Manzil
Saini, to conduct an inquiry
to know whether incidents in
the varsity involved violation
of human rights, officials said.

“After conducting an on-
spot inquiry, NHRC has decided
to further probe the Jamia uni-
versity incident. The rights panel
team will conduct this investi-
gation from January 14-17; a
sources said.
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AMU decidestolodge FIR

against police ‘excesses’

DEC 15 VIOLENCE Spokesperson says police exceeded in action by thrashing students

Hemendra Chaturvedi

........................................................................

= letters@hindustantimes.com

AGRA:Vice-Chancellor of Aligarh
Muslim University (AMU) Pro-
fessor Tarig Mansoorhasdecided
to lodge an FIR against the Ali-
garh police for alleged excesses
againststudents of the university
on the night of December 15, a
spokesperson for the university
said on Tuesday.

“Vice-chancellor Tarig Man-
soor has stated that the police was
called inside the AMU premises
onthenightofDecember15justto
clearthe passage between Bab-e-
Syed gate and VC Lodge by dis-
persingthe crowd. However, the
police exceeded in action and
entered the campus, especially
Morrison Court and thrashed
students and damaged belong-
ings. Thus, toraise voice against
police high-handedness, an FIR
would be lodged against the Ali-
garhpolice,” AMU spokesperson
Shafey Kidwai said in a state-
ment.

Clashes had erupted on the
AMU campus following police
action againstdemonstratorsin
thevicinity of New Delhi’s Jamia
Millia Islamia on December 15.
The AMU authorities permitted
the police to enter the univer-
sity’s campus as the protests
spread on that Sunday. Whatfol-
lowed wasafive-hour-longclash
between the students and the
police — a confrontation that
involved stone-pelting and
alleged firing by agitators,anda
lathi-charge and the use of water
cannons, tear gas, and rubber
bullets by the police, which also
bargedintothe campus’shostels
and guesthousesinsearchofthe
protesters.

Later, amid widespread criti-
cism for allowing police on the

s Pollce personnel stand guard outside AMU as students protest against CAA on December 13, 2019.

campus, the AMU VC wrote an
open letterto the students, apolo-
gising for the “turn ofevents”.

“Tamdeeply pained by the turn
of events that occurred on
December 15, especially theinju-
ries caused by police action and
the mental trauma some have
suffered. To them and the fami-
lies, I say that I regret what hap-
pened,” Mansoor wrote.

OnJanuary 11, Mansoor also
wrotealettertothe senior super-
intendent of police (SSP) Aligarh
toensure security for himand his
family in view of threatsissued by
“anti-social” and lumpen ele-
ments.

“There are anti-social ele-
ments, including thoserusticated
and others on bail for criminal
charges, whoareinstigating stu-
dentstoattack me bylabellingme
asanRSS/BJP memberand Citi-
zenship Amendment Act (CAA)

supporter. Therearesocialmedia
poststhat callme ‘traitor’ and ask
formy social boycott,” the VChad
saidin hislettertothe SSP.

He, however, madeit clearthat
the threat wasnotfromstudents
of thevarsity. “Thestudentsare
like children and I have full faith
inthem,” headded.

Meanwhile, a seven-member
National Human Rights Commis-
sion (NHRC) team continued
probe into the violence on the
campusforasecondday.Incom-
pliance with the high courtorder,
aseven-member team, led by IPS
Manzil Saini, had reached AMU
onMonday and hasbeen interact-
ing with the students, authori-
ties, staffand other stakeholders
aboutthe night of the violence.

Thevisitbythe NHRC team is
incompliance oftheordersofthe
Allahabad high court on a peti-
tion. The team is scheduled to

PTIFILE

stay on the campus for at least
fivedays, following which it will
presentits fact-finding report to
the high court.

Onitspart, the Aligarhpolice,
too, released videoslastmonth to
clarify that it was a mob of stu-
dents which broke open the Bab-
e-Syed gate, and not the police.

Meanwhile, students contin-
ued their protests against the
CAA onTuesday, with boycott of
classes, on-campus marchesand
social media campaigns.

“Ithasbeenamonthsincethe
students were beaten and injured
on AMU campus on December 15
and now AMU VCis thinking to
file application for FIR against
the Aligarh police. Thisis totally
aneyewash and damage control
exercise on part of VC,” said
Huzefa Aamir Rashadi , the
former secretary of AMU Stu-
dents’ Union.
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NHRC team visits Jamia
to record statements
of injured students

AGE CORREPONDENT
NEW DELHI, JAN 14

An NHRC team on
Tuesday visited the
Jamia Millia Islamia to
record statements of the
students who  were
injured during the police
action on the campus
last month.

After sending a team to
probe the violence on
Jamia Millia Islamia
campus, the rights panel
has decided to further

probe the case till
January 17, sources
said.

On Tuesday, around 35-
40 students were present
to record their state-
ments with the team of
National Human Rights
Commission (NHRCOC),
which has deputed a
team led by its SSP
Manzil Saini to conduct
an inquiry to Kknow
whether incidents in the
varsity involved viola-
tion of human rights,
officials said.

“After conducting an
on-spot inquiry, NHRC
has decided to further
probe the Jamia univer-
sity incident. The rights
panel team will conduct
this investigation from
January 14-17,” a source

» According to the
NHRC, it had
received com-
plaints in
December alleging
illegal detention of
students by police
and denial of legal
and medical
access to injured
students at the
police station

said.

According to the
NHRC, it had received
complaints in December
alleging illegal detention
of students by police and
denial of legal and med-
ical access to injured stu-
dents at the police sta-
tion, following which it
had registered a case and
deputed a probe team.

Jamia vice-chancellor

Najma Akhtar on
Tuesday met Delhi
Police Commissioner

Amulya Patnaik and
urged him to lodge an
FIR in connection with
the police action on the
campus last month, offi-
cials said.

Ms Akhtar met Mr
Patnaik and other senior
police officials.
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NHRC team visits Jamia to
" record students’ statements

NEW DELHI: After deciding to further conduct an inquiry lo know whether there

probe till January 17 the incident of vio-
lence at Jamia Millia Islamia in December
last year, a leam from the National Human
Rights Commisston on Tuesday visited the
university campus and recorded statements
ol the students who were mjured in the in-
cident, sources suid.

The NHRC had last month semt a facl-
finding team to investigate whether there
were any violations of human rights dur-
ing the police crackdown at the varsity
premises on December 15,

“After conducting an on-spot inguiry
carlier, NHRC has decided 1o further probe
the Jumia university incident, The rights
panel team will conduct this investigation
from January 14-17." a source in the NHRC
said.

On Tuesday, around 35-40 students were
present 1o record their statements with a
NHRC team. led by §SP Manzil Saini. to

were any violations of human rights during
the incident, varsity officials said,

According 10 the NHRC, it had received
complaints in December alleging illegal de-
tention of students by police and denial of
legal and medical access 1o injured students
at the police stution, following which it had
registered a casc und deputed a probe team.
The four-member team ol the human rights
body headed by a DSP visited the varsity
and recorded the statements of students
who were either injured or witnessed the
alleged police brutality inside the varsity
library on December 13, said universily
spokesperson Ahmad Azeem.

A total of 25 students ont of 40 present
cave their version in ‘wriling (0 the NHRC
team.

Before that the team interacted with all
the students who narrated stories ol last
month’s “police action™, he said. (FT1)
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7-year-old student dies
after fainting in school

New Delhi, Jan 14: A 2nd
standard student of
Kendriya Vidyalaya here
died on Tuesday alleged-
ly after he lost conscious-
ness at the school prem-
ises during lunch time,
police said.

The boy was identified
as Kushagra (7), a resi-
dent of Rangpuri village,
they said.

According to police,
they received informa-
tion on Tuesday from
Fortis Hospital, Vasant
Kunj regarding the
child’s death. He studied
in 2nd standard in
Kendriya Vidhalya,
Pocket 5/6, Vasant Kunj.

The incident took place
in the school when the
boy, along with other stu-
dents, was standing in
front of the canteen and
suddenly fell down. He
was taken to Fortis
Hospital where he was
declared dead, police
added.

In another incident, a
27-year-old man was
killed when a speeding
truck hit his motorcycle

in east Delhi’s
Patparganj area, police
said on Tuesday.

The accident took place
on Monday night and the
victim has been identi-
fied as Manish, a resi-
dent of Old Anarkali
area near Jagatpuri, they
said.

Manish was riding his
bike when he was hit by a
truck being driven rash-
ly and negligently, a sen-
ior police officer said.

The victim was rushed
to a hospital, where he
was declared brought
dead, the police said.
Based on the statement
of a witness, Subhash
Chandra, a case under
sections 279 (rash driv-
ing) and 304A (causing
death by negligence) of
the Indian Penal Code
has been registered at
the Patpargan)
Industrial Area police
station and the accused
driver, identified as Veer
Pal (27), a resident of

Etah district in TUP,
arrested, the officer
added. — PTI
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« Activist alleges torture in

custody by UP. police

Robin was granted bail last week

SPECIAL CORRESPONDENT
LUCKNOW

“You are a Hindu, why are
you friends with Muslims?”
This is what the police alleg-
edly asked Robin Verma, an
activist and teacher, who
was released from the Luck-
now district jail on Tuesday
after being granted bail last
week. He was arrested on
December 20 in connection
with the protests against the
Citizenship (Amendment)
Act (CAA) in Lucknow.

Mr. Verma told The Hin-
du that the police physically
tortured and insulted him
and even threatened to de-
grade his wife and infant
daughter. He alleged that
they made degrading re-
marks about his wife and
two-year-old daughter. “We
will make your wife indulge
in flesh trade, we will place
her somewhere,” the police

allegedly told Mr. Verma.
“They would do the same
with my two-year-old
daughter. The said they
would ruin me and my
family.”

He said the police
scanned his phone, which is
still in their custody along
with his driver’s licence,
and insulted him for having
Muslims on his contact list
and WhatsApp chats. “A
[Muslim] student of mine
had wished me on my birth-
day. They saw the message
and asked me why do you
know him. Why do you have
Muslim names on your
phone list. Why are you
friends with them? Why do
you go with them,” he said.

Mr. Verma was picked up
by plainclothesmen along
with this reporter from a
restaurant in Hazratganj in
Lucknow on December 20.



